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FT.31.4140 (). — ST AT qTALRIE Hhe Gast SraiHed ofHee e o et torees
AT -9 T SReIed TRAT FeaTdT 930 e @ 9% fawetl-110016 9% Ruq g, giames
ThI FLOT-11|- T S, F207 1 % qgd TTedTd § TR0 F1 &3 (eesre) (20 Rmate) & fasreft
Ft fAewreT % fore g yoret & anfier sravge gif@ee @z faem  foro e srfarfarr 2003
FT &Y 164 F AT ATTAFHT FT g AT 6T

T Safe FE fEeE wfgwer (CEA) Fe@ #9ed aRd 9@ F U9 ®Ed |, 25-
17/53/2023-41sft faeifeha 22.12.2023 & FqETq @9 ThiH FL0-ll- 97 T, F207 1 % dgd
TISTEAT § AT Holl &1 (SEsTE) (20 ARmaie) & fasretr it et % forg giatree sorett &
TR sfravge Zrataere @t fasm  foro fera srfafRem 2003 # &y 68(1) & siavta = qHIEA
gar far =m

6059 G1/2025 (1)
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Y qTaTiie Hiad Gdst SaHer forfies F yeqrad SiatHerT q00 & a1 § T T SadTi
T T[SFT A AT (U #) e 12.06.2024 =¥ i f&AiF 24.04.2025, 7 fosgq (WS )
oA 23.04.2025 37 grfaa= G 24.04.2025, TEATT IHEET T 0T IT9T (T Zeat #)
f3AT® 12.06.2024 =¥ SfEa= aqi® 24.04.2025 T9T AT & ATHT g To19= faqiw 20.07.2024
S I a7 14.06.2025 F THT sl AT1@ & &T Tgidl o HIdL AT a7 & FTAATHA/ AT EA
F AT T g4 ATTeE THRIAT AT AT| THE TATT HAH qTaS HHL @ast grauere fofaes 1
faAiTRa 19.08.2025 FT U SAFRATHT TEqa (orerH =ITud o AT 3 ST AT o AT TToTa=T

TAT T A@ATI H THIIA F AE & & Ao 6 AL Tk et/ A¥ATaa I gal AT 3T

O qTaRiE I gast srarHerd forffde g STt 30 (7 74T § ST 3 &l I ATaad 9Td gl
ol

AT o saes 7 e sfaf=ea 2003 & am=T 164 F At qraviie {6 gdeT gEmaT
forfees & forw e st arew faem & forg 3=8 T vt orforat y=re #2a &7 srqare B g s
THATE AT o TS o (70 FLRIT FIT T ST AT < Gl AT 394 TE-T@TE & o
ATLATT SAITE ATTHIH 1885 & ¥ d (TUTH TTIEHIOT o ITH g1 TH hid & said (Haforad

HAEATEE AT ATHA 8-

i. -l — AT 765 FET /AT AT

TH AT o AV ATage T AT TSTEATH, ERATIT i feawett o Aeifena srtat weai e gl
H ZI6T I I | 36 AEITE & T A= & FrhT A

UIET] dgdiw | er | s
SLTSET, STATAAT @T0{T, a7 6t @Tofr qH | HT (TS

7oA, AT

SISET, ASATHT, FHAI, FATOE 3% GHS F 9, FATEET,
FTAYET, ATAATE!, 9Hhel, YT, qTHUEE, TEIGLI, LS a9,
FHATAT FT FTH, TSIAYLT, gL T 0, SETATS, @Eea<T, TEaTal &
FTOMT, FESIT T IO, HATYT, TN T ST, e, TSI, T,
TER AT, AL A ART (AL A ), TAA, TATET, aTEet, |

Y FTofY, WIS, WS, TATTYRT, $ATHYE, FErS, FOET, THARE i
ZTofY

@eT T TV, AT, FAT T ST, FLTATAT AIATALT, TETAT, FTSTT ATA]
T ZTUM, STLTAT, TgLTSTILT, AT g il ET0f, FX0, TITaTH, a9,
HIeeT, HATEIRT aTdl @TUil, Iatdgardl o, [RIATETE, Hardl,
fArwTaett 2roft, rararar eroft, = ATTETH, ST ETuf, HiAT 6]

guedr | dwT |

o o
AlHATAT i [XISeATA




[WTT II—&ve 3(ii)] ST 3T TSI ; STETETLOT

ETOfY, ATITETelt, TEEAnE A groft, e, i w7 9T, TEwEr
ETOM, WXaEA it ETOM, @At i grofl, HTaST qAT, LATHATATA]
FTOM, TOTATH, SETETAT STO(T, Hiadreig areil STufl, & &l T,
FATET it qRTA, ATAT il TR, TAAT ST, FTHATT AL, TATT 20l 2T,
FTATAT TN, FTeAT TgTET, TRLTETaTeAT IO, TS T T, HATAT,
raet, T, gafeg =t erott, o, gerett, ggeai =T, T,
framrer it qroft, ArErerar @fl, wagigardr g, o
(Tr=aTett) 2Toft, STITAETaTet! @ToMt, SR ATt Z 10T, q2ad @roit, TS0
ehT TOft, HIAT T ST, ATHST ATAUET G4, HIFUST Fel

TR, AT, S, TTTST HAT, TN GLIT, SIATLTETAT ZT0,

BT, |, SIS, AT, THIY,

o
EERELCIE]

LSTEITT

ST A ZT0, ITENE it SO, STgaarar (Sg=arar) i g,
ATRT AT 2ro, EEiaE, ST, qTeiiarel e, Fiearardr g,
SAATASH T B0, HIST 6 S0, AT i IO, HIHAATAT Zo,
FhereaTett 2roft, Fax il T

LSTEITT

SrStraqeT, gerfaar & zrft, stre it groft, aeft i groft, e i e,
ST it BTofY, SeRreAaTett fi g, afruar i groft, TEEHTT,
ATSTT T @TOT, STTRrATer, FFATH (FFATReT) T oY, ArareeT ¥ z7of,
ST it Zroft, 7 g, FEraren (Farer) £ oeft, affEr £
FTOft, FRATaT, Hge, wamaret (weaarer) e, Hetare’ g,
ETEATAl (IZLATAT) ETU(T, EATaTett, STHTAY, JTa %l ST, STTE 1]
FIOMT, 93THA, F9s, EETaHs, STeaTel, FqeaTdr i v, X0 7]
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FTOMT, T, ESIAT, ST TR1T, THAAT &TH, AELIET, ATTSIAT, AT
STIRTE, FAATSIYL, ATHT, ATET Ga, Ai@d Fdd, Gerel ga, @era]]
HAATIIE, HETHIT, ST@HAl, FE Hl g0, TAIE, SASHT,
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FAATSTE, AT, ardedt, e s
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Hereile

feeta, araeaTe AT, it e

=




4 THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

TATaT, TR, Mgrarare, St STe, TR B!, rdiard, Hig)
AT, ATANTATH, STAYT, STTETATE, 9Tl T @TU{T, gHYTST & @Tui, Ieg,

AT, @A, TTAU ATSIX A=, T, [eATardl, ATaal, e Il qerai@ | HgravTe | gamm
FHIAT, AT, LoAaTE, GETA, GT, AT, SHEE, HI9T g5,
(I, ST L AT, TATATH, HIH]
TNTET AgIT, IRTEST ST, SHAYT, TEEA™, T4+, Haig, AL,
AT, TgFARY, JET, TELAT, FHLAT, JATATE, FeA|T G, IF,| FAMT | HgrawTe | A
LT, ITAT, FLT T 00, FBeraTe, sae, 3T, 3egrl
TaTAT qeeAT | AgesTe | i
ATISIET, TAdEl, T, Alglael, @l SEI, SEIL, AR,
‘ TEETE | = |ghamm
EHAIY, TR, ST TEl, TATHT, WX, FAIET, B
AHAT
SO (SIT9R), AR, THAT, FIEAT, FedTa, T, FAgq<l, HIIaT,
. . I LY =Y | ghaTon
G, TET, e, ga9qY, T24T (THETIE 3% T=4T, ST, TTaT,
FLIRT, BIEYRT, HET0IT, AT
RgaTH, igsere, faeam, , AEATAT qraded | A= | ghRamo
ferzaT, MR ST, FivaTadt, qeTeeT, FAarer, gt ar, aregrare £ zmft| aregame | =i |ghamm
EELEL T | arsr |ghamm
qYeal, SATHARY, TgTadaiTe, AT, T, ATST, oW, fHe, araett,| Foer | &t |ghamm
T, BraT
STHST, TEATSAT, AT, @1 A9, TE qi9aT, Fate, Fam&™, T,
e . . CIEE I IR RN
G, FANIE, THATET, HO& HeAl, TEATSAT
aTe, TRETetl, TEATeTR, MaYa, TR, g, Tved, M gx, .
o . gEal | Jead | g
ST, rEvet, T, U, 99
EATI FeAT, AT e
SASES
FqaNE, TS G, TeEET FATEAT | afEw | R
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i, TrFT-1l — @asT 765 FT St/ET AT

TH AT o AT Mage T ATSH ST & [HHThd T Feal T Mg F g 39 9¢ F
IR STEATE & ST &= & g A

wiar Tgdie =] s
STTSET, IAAYY (FMAIRT), T, [ETER, TSR, TRTHAT, FTCATST, 8T,
QATHRTE, TR (THTS), STAATAT STUMT, FwaT hT STuf
FRr9, STSTar 2T, T, Foa: Y =1oft, ST, = R, STaTRT, FTa| I AT [H6E [TTsTe T
FETECI, BT, FAgq, T, GUeT, A, ATAT, TAGIRT, FHleel,| Fuear | frsrem
e ARTLATH, AT ST, T, AT
AT, SEARATEN, GTaaT, ST, SRy (Aaqer), s, fereet,
o, wadr, TReeqr, wwETenr dr eroft, /a1, feesrer (s, == e
(FAAT), FTETL (FELT), TS f IO, LT AT ST, FATTERT a0l 2T, ﬁwdqq%{qldl e
T 1O, 3T AT S, TAATH T I, HISWIE, HIATAT il roft
RITYET, HHLAT, TEATAT, AT 6l [0, FESTAT 0l 20T, [RNes,
e T Toit, @aT =t e, e it grft, framr, faqT, T= 7 #7
ST, AT, AT ATRET, TATHTETET aTof, FeareT, TEaT Fo (Tee|e ad T TE = [TTSTe T
), THATaTAT 2roft, TeET Ga (TG Ga), STHAT 0l Ui, FISAT =]
Skl
FE [E2T, daar, HFeAIE (FETEIT), ST I ST, &9, FATET &l S -
ETOTT (FHSTIT T @TOM), EET 0l @O, AT (FATLEAT), TTSM 20T @I, TTSM]
el ZTOfT AT (TTSHT 36t 2T &), =rerard, =7 qLaqZT, THT

o o
Hln SIEGS SR

LIS

NEEIR

AT ATALTAIIAT (=TT FEA & TATT A AT qd AT [aaqd Arai==a 2003 FT &7 164 %
HATT HTE AT Hhe Tagt giaierd orffes #1 IO AEge W T2+ &l @71 & fory
F gt erfxrat frforfaa et e orat & 97 Y& F2aT g ST SAUTE & 3297 oIy Jahte gy
zTia TN SATEAT T Gl A7 SHF T@-T@Td & o A omE Afafaad 1885 & staia
SARITE JTFAR0T o 919 &

i. T ATHET 25 FUT % T YT AT SI1aT 2|

ii. TG HI TEATET ATSAL ol SATIAT & TF HTed TTTERTAT ST T Mt ¥ad g
TISTHTT 57 TSI &t it Jgwfd I FA1 anil|

jii.  maEw w fAaEm wfaEm 2003 ¥ sAed GHGT @ % FRT aF fRU T qreer
A UT Uy A v oty % AfRemi/aAtRarst 1 are s gem

iv.  Sraad e g & TR Adters/ae e e & Iqaied & T & A1l w1 J=q 1w
FT
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V. IE AIHIGEA A g Aea Afaaas 2003 & TTaem=l oY 39 aid aq1e 70 Fawi iy
STUEATAT T SATATAA [0 ST 6 AL 2|

vi.  HEH T HiHT @ast e foties wir e e & qua Gm ua et ateeon
TATS & STUTET STIATA I ITH FIA & 912 38 ald (Se[d TR0 1 6= Herr & a0

TEJT HIAT g

vii. 3T SUIE @RS ATSAl & AN (AT SULTH AGLLE ATSH & AN & T [gedT) Ue efeaw
FEee (STemsa) &= § oar g v sdas ol Ie AT gees (Semed) & qraer  Iri=re 9.
2019 % . 838 ¥ AT HATg ~ATATAT FIT (XU T AT<ert TAqT AT qarg ~ATATAT FIET

T AT | ST S aehet/Teaaae FHT F M9 T 9T FLAT TS

[T, 7. 25-16/24/2025-41f1]

UH 1.0, a7 T9TE, &< gr=g (Fsh)

MINISTRY OF POWER
ORDER
New Delhi, the 10th September,2025

S.0. 4140(E).— Whereas M/s Powergrid Sikar Khetri Transmission Limited, the applicant with

its registered office at B-9, Qutab Institutional Area, Katwaria Sarai, Hauz Khas, New Delhi, South Delhi,
Delhi, India -110016 has applied for authorization under Section 164 of the Electricity Act, 2003 for laying
of overhead transmission line included in the transmission scheme for evacuation of power from Renewable
Energy Zones (REZ) in Rajasthan (20 GW) under Phase-Il1- Part D, Phase-I.

And whereas, Central Electricity Authority (CEA), Ministry of Power, Government of India vide its
File No. 25-17/53/2023-PG dated 22.12.2023 had granted prior approval under section 68(1) of the Electricity
Act, 2003 for laying of overhead transmission line included in the transmission scheme for evacuation of
power from Renewable Energy Zones (REZ) in Rajasthan (20 GW) under Phase-III- Part D, Phase-I.

M/s Powergrid Sikar Khetri Transmission Limited had published notice for transmission scheme in
local newspapers The Times of India (in English) dated 12.06.2024 along with corrigendum dated
24.04.2025, The Tribune (in English) dated 23.04.2025 along with corrigendum dated 24.04.2025, Rajasthan
Patrika and Amar Ujala (both in Hindi) dated 12.06.2024 along with corrigendum dated 24.04.2025, and in
Weekly Gazette of India dated 20.07.2024 along with corrigendum dated 14.06.2025 for the general public
to make observations/ representations on the proposed transmission route within two months from the date
of publication. Subsequently, M/s Powergrid Sikar Khetri Transmission Limited has submitted an affidavit
dated 19.08.2025 declaring that one observation/ representation was received within two months from the
date of Publication in the official Gazette of Government of India and Newspapers and the same have been
answered by M/s Powergrid Sikar Khetri Transmission Limited and that no further representations were
received.

And now the applicant has requested to confer upon him, all the powers under section 164 of the
Electricity Act, 2003, which the telegraph authority possess under the Indian Telegraph Act, 1885 with
respect to the placing of telegraph lines and posts for the purpose of a telegraph established or maintained by
Government or to be so established or maintained for laying of overhead transmission line for M/s Powergrid
Sikar Khetri Transmission Limited. The following overhead transmission line is covered under this scheme:
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1. Sikar-II Narela 765 kV D/C Line

The overhead transmission line covered under the above scheme will pass through, over, around and between
the following villages, towns and cities of Rajasthan, Haryana and Delhi

Villages

Tehsil

District

State

Juradhara (Jurathada), Jashwali Dhani, Chanda Ki Dhani

Sikar

Sikar

Rajasthan|

Bhagatpura, Abhaypura (Abhaipura), Nagal (Nangal), Chak
Kumliwala, Ajabpur, Chak Turkiya, Prithvipura, Dulhpura
(Dulapura)

Danta
Ramgarh

Sikar

Rajasthan|

Kanwarpura, Barsinghpura, Mehra Ki Dhani, Khandela, Mehron
Ki Dhani, Silki Bara (Seel Ki Bara), Chajna, Athbigha, Nimki,
Charan Ka Bas (Charan Ka Bas Kamraj Ka Bas), Kalikhera,
Bamarara (Bamrada), Salwari, Chaukri, Chhara, Bamanwas,
Bahadurpura, Gokul Ka Bas, Dudwalon Ka Bas, Sajanpura,
[Nahron Ki Dhani, Agloi , Khatundra , Garhwalon Ki Dhani, Bhoji
Ki Dhani (Bahooji Ki Dhani) , Kanwarpura, Darogon Ki Dhani,
Haud, Padampura, Rampura, Dulahpura (Dulhepura), Banri Ki
Johri, Royal, Dewara, Basri, Gangaram Ki Dhani, Bhojpur, Math,
Pratappura, Shyampura, Karol(Karoi), Kairpura, Gumansingh Ki
Dhani

Khandela

Sikar

Rajasthan|

Dhaksha Ki Dhani, Chala, Chala Ki Dhani, Bandawala
Bhopalpura, Guhala, Bajinwala Ki Dhani (Bajainwala Ki Dhani),
Bandhala, Dehrajohri (Dehrajori), Bagsingh Ki Dhani, Saray
(Sarai), Naya Bas, Goverdhanpura, Kotra, Ghasikawali Dhani,
Devsinghwali Dhani, Puranawas (Puranwas), Kerwali, Niamawali
Dhani, Dhabawala Dhani, Chak Charawas , Dedawas Dhani, Mina|
Ki Dhani, Napali (Napawali), Ramsagar Ki Dhani, Kitpura, Sedu
Ka Was, Ichukalawali Dhani, Kharbasan Ki Dhani,
Khatiwaki ~ Dhani, Mavanda Tarla, Shyamawari Dhani
(Shyamawali Dhani), Rupawas, Bandhawali Dhani,
Sawantsinghwali Dhani (Sawantsingwali Dhani), Sagru Ki
Dhani,Lakha Ka Nangal, Natha Ka Nangal, Ratanela Dhani
(Rotanala Dhani), Hanuman Nagar, Nawodi Ki Dhani, Kushawali
Dhani, Kali Pahari, Phirasawali Dhani, Diyal Ka Nangal (Dayal Ka
Nangal), Jhalra ,Ganwli (Ganvdi), Narsinghpuri, Budhsing Ki
Dhani (Budsing Ki Dhani), Jharaya (Jhirana), Mandoli(Mandolin),
Mahandipura, Govardhanpura (Gordhanpura), Kiarala Ki Dhani,
Dnabawala Dhani, Fatahsinghwali Dhani, Tillali Dhani, Joshiawali
Dhani, Dogarwali Dhani, Purhet Ki Dhani, Rajput Ki Dhani, Mina|
Ki Dhani, Mankri(Makdi), Mavanda Khurd, Mavanda Kalan

Neem Ka
Thana

Sikar

Rajasthan|

Pachlagi, Katlipura, Karoth Dhaniyan (Keroth), Papra (Paprakala),
Bagholi, Surpura, Dolarawali Dhani, Haripura, Saray (Sarai),
Jagdishpura, Chaulaiwali, Dongar

Udaipurwati

Jhunjhunu

Rajasthan

Lila Ki Dhani, Premsagar Ki Dhani, Johranwala Ki Dhani, Naka
Ki Dhani, Biharipur, Dabla, Paliwali Dhani, Naulakhawali Dhani,
Hanumanji Ki Dhani, Kothi Ki Dhani, Hiron Ki Dhani, Mokanwali
Dhani, Thanawali Dhani, Banawali Dhani, Chulaiwali Dhani,
Johriwali Dhani, Kishanwali Dhani, Kawar Ki Nagal

Patan

Sikar

Rajasthan

Ajeetpura, Dudhaniyon Ki Dhani, Jat Ki Dhani, Telli Ki Dhani,
Guiran Ki Dhani, Jhorari Ki Dhani, Tikaranwali Ki Dhani,
Lakiyata Ki Dhani (Lakriyeta Ki Dhani), Ramkaurpural
(Ramkumarpura), Gujaro Ki Dhani, Bansiyal, Kummakeki Ki
Dhani, Napawala Ki Dhani, Kothi Ki Dhani, Nai Dhani,

Kansawala Ki Dhani, Samiala Ki Dhani, Murnawali, Sior (Sihor),

Khetri

Jhunjhunu

Rajasthan|
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Pharaswali Dhani, Jheriwali Dhani, Daiharwali Dhani, Teelawali,
Jamalpur, Bawan Ki Dhani, Jarh Ki Dhani, Shyamal, Basai,
Tibbabasai, Thathwari, Chatruwala Ki Dhani, Nuran Ki Dhani,
Kansawala Dhani, Khatiwala Ki Dhani, Dosi, Mukandpura,
Shamiyon Ki Dhani

Chudena (Churina)

Buhana

Jhunjhunu

Rajasthan

Thapran Ki Dhani, Dhanuta (Dhanota), Talot, Karoli (Kaloli),
Maroli  (Maloli),  Bashirpur  (Basipur),  Kanwariyabas
(Kanwariawas), Dhani Kanwariyabas, Hasanpur, Siphon,
Kuttaipur, Rasulpur, Makhsuspur (Makshushpur), Hamidpur
(Hamindpur), Raghunathpura, Abdullanagar (Adula Nagar), Gahli,
Mandlana (Mandala), Mahrampur (Maharampur), Abdullapur,
Dharsu  (Dharson), Niwazpur, Hajipur, Bas Kirarod
Umrabad(Hussain Ka Bas), Bas Ki Dhani, Mei (Mayee), Hudina,
Deroli Ahir (Dharoli Ahir), Rameshwar Dham, Lehroda (Lahroda),
Baproli, Amarpur Jorasi, Kultajpur, Thana, Bhankhari Khurd,
Bhankari Kalan, Khatoti Khurd, Khatoti Sultanpur, Mehrampur,
Jakhni (Jhakhani), Kirarod Ki Dhani, Salarpur, Azam Nagar,
Rampura, Khorma, Shivpura, Sihma, Nangal Katha, Dancholi
(Dhancholi), Ghataser (Ghatesher), Kultajpur, Niwaj Nagar,
Bhankhri, Kirarod Afgon

Narnaul

Mahendragarh

Haryana

Bamanwas, Napla, Nizampur, Narheri (Narehri), Rupar Sarai,
Mokhuta Azmabad(Azamabad), Chhilro, Bamanswas Nau, Dhani
Gumansingh

Nangal
Chowdhary

Mahendragarh

Haryana

Golawala (Gulwala), Kuksi, Nihalawas (Nahlawas), Deroli Jat
(Daroli Jat), Sirohi Nangal (Nangal Sirohi), Khatiwas, Kothal
Kalan, Nanakwas (Nanagwas), Kothal Khurd, Jitpura, Bhalkhi,
Jasawas (Jawas), Bhandor Unchi (Bnandor Unchi), Dewas, Shadi
Ki Dhani, Hemraj Ki Dhani, Palh, Beri, Kherki, Pal, Bhandor
Nichi, Paira (Paiga), Gullawala, Buchini (Bachini), Surjanwas,
Mundayan, Khera, Bawania (Bawaniya), Jasawas (Jawas), Kothal
Khurd, Chitlang, Akbarpur Nangal, Buchawas, Koka

Mahendragarh

Mahendragarh

Haryana

Dongra Ahir, Dongra Jat, Jitpura, Gagarwas, Buchini, Sundra
(Sundrahq), Rasulpur (Rasulpr), Nangal, Mohammadpur
(Mohmadpur), Gurha (Gudha), Israna (Isharana), Kakrala,
Chelawas, Kanina Khas, Bharaf, Karira, Kotia (Kotiya), Karira Ki
Dhani, Jhagawan (Jhigawan), Bewal, Kaimla (Kemla), Unhani

Kanina

Mahendragarh

Haryana

Atali

Ateli

Mahendragarh

Haryana

Bhaprauda (Bhaproda), Kultana, Dahkaura (Dahkora), Loharheri,
Kheri Jasaur (Jasour), Jasaur (Jasour), Nilothi, Hassanpur,

Dehkora, Jasaur (Jasour) Kheri, Kulasi, Khairpur, Kanonda,
Chhara

Bahadurgarh

Jhajjar

Haryana

Dhaur (Dhour), Dujana, Madana Khurd, Chhuchhi (Chhochhi),
Mahammadpur (Mohmadpur) Majra, Dhor, Madana Kalan,
Chamanpura

Beri

Jhajjar

Haryana

Jitpura, Chandaul (Chandol), Dhakhla (Dhakla), Kasni, Kanwah,
Kunjiah (Kunjia), Fatehpuri, Karaudha (Karodha), Jawaharnagar,
Rankhanda, Kheri Hosdarpur (Hoshdarpur), Gwalesan (Gwalison),
Talao, Khatiwas, Kheri Khumar (Khummar), Gudha, Bardhana
(Birdhana), Hasanpur (Hassanpur), Raiya (Baktawarpur Alias
Raiya), Daola, Dawla (Dawala), Karoda, Fortpur (Fortpura),
Mahrana, Raipur

Jhajjar

Jhajjar

Haryana

Redhuwas, Shahjahanpur (Shahjahpur), Bhindawas, Bilochpur,
Chhadwana (Chadwana)

Matanhail

Jhajjar

Haryana

Dhaniya (Dhania), Salahawas (Sahlawas), Amboli, Jamalpur,

Dhanah (Dhana), Dhanirwas, Ladayan, Bhurawas, Bithala

Salhawas

Jhajjar

Haryana
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(Bhithla), Nilaheri, Khundrali, Mundahra (Mundahera), Nawada
(Niwada), Dhania, Salhawas Ki Dhani, Humayunpur
(Hamayupur), Ladain, Niwada
Kanwali Dahina Rewari Haryana
Kher (Kheri), Ramgarh, Nangal, Dhakhora (Dakhora), Jharoda,
[Nehrugarh (Gamri), Lulah Ahir (Lula Ahir), Nahar, Tumnah Kosli Rewari Haryana
(Tumna), Surhali, Shyam Nagar, Sadatnagar, Jhal, Judi (Juddi),
[Nathera, Lime, Kikar, Bhakli, Kosli, Chhawwa
Llsan? Gothra Tappa Dahina, Bhagwanpura, Gothra, Gujarwas, Rewari Rewari Haryana
Dhahina
Asanda, Ismaila, Sampla, Kheri Sampla, Garhi Sampla, Dataur,
Nayabas, Giji, Bhainsru Khurd, Hasangarh, Samchana, Bhainsru|  Sampla Rohtak Haryana
Kalan, Ismaila -B
Pai, Kirauli, Pahladpur, Ladrawan, Rampur, Sohti (Sahoti),
Kundal, Nizampur Khurd, Jataula, Auchandi, Mandora] Kharkhoda Sonipat Haryana
(Mandaura), Khurampur, Saidpur

. North West .
Qutabgarh, Punjab Khor, Jat Khor Khanjhawala Delhi Delhi
Bgzidpur Thakuran, Kateora, Mungashpur, Nangal Thakuran, Narela North Delhi | Delhi
Firozpur Bangar, Daryapur Kalan, Hareoli

2. Sikar-II Khetri 765kV D/C Line

The overhead transmission line covered under the above scheme will pass through, over, around and between

the following villages, towns and cities of Rajasthan.

Villages

Tehsil

District

State

Juradhara (Jurathada), Jashwali Dhani, Dulhpura (Dolatpura), Baral,
Gudakhurd (Gudhakhurd/Gudhakhurd), Rajpura, Gudakalan|
(Gudhakala/Gudhakalan), Hotiraj (Hatyaj), Dhokar, Shyamgarh, Sakrai
(Sakrajmataji), Chanda Ki Dhani

Sikar

Sikar

Rajasthan

Shishu (Sheeshyoo), Ajabpura, Prithvipura, Miyan Ki Dhani, Bhagatpura,
Chak Turkiya, Abhaypura (Abhaipura), Nagal (Nangal)

Danta
Ramgarh

Sikar

Rajasthan|

Sukhpura, Sewli (Sevli), Paniaras (Paniharwas), Luharwas, Kuri Ki
Dhani, Tiwari Ki Dhani, Bahadurpura, Chhara, Fatehpura (Fatehpural
Bhomiyan), Gurara, Khandela, Sulel, Gowariyan (Guwariya), Salidapura
(Saledipura/Salidipura), Bhurla Dungar, Bahra, Kotri, Kotri Luharwas,
Naharpura

Khandela

Sikar

Rajasthan

Parsala Ki Dhani, Nadi, Bidjala, Bagora, Udaipurwati, Dhanawata,
Goriyan, Jaitpura (Jodhpura), Chanath, Basari(Basri), Baraon Ki Dhani,
Buri Ki Dhani, Sanwarkan Ki Dhani, Niranka Ki Dhani, Chapoli
(Chhapoli), Girawari, Jhund Ka Dunga (Jhund Ka Dungar), Balwas Ka
Dungar, Bhojgarh, Ponkh, Milala Ki Dhani, Neori (Nevri), Kishorpura

Udaipurwati

Jhunjhunu

Rajasthan

Basmana, Kharwason Ki Dhani, Badali Ki Dhani, Gudhagaurji (Gudha
Gorji), Kanikan Ki Dhani, Khedra Ki Dhani (Khedaro Ki Dhani), Rasiya
Ki Dhani, Hirwana (Heerwana), Mainpura, Panchpiron Ka Johra, Nagli,
Nagli Dipsinghka (Nagli Deepsingh), Dippura (Deeppura), Gulakawali
Dhani, Chanwara, Kakrana, Gadhla Kalan (Gadla Kalan), Bhiyanwali
Dhani, Gadhla Khurd (Gadla Khurd), Bamano Ki Dhani, Kudiyon Ki
Dhani

Udaipurwati

Jhunjhunu

Rajasthan

Krishnanagar (Shree Krishna Nagar), Hira Ki Dhani, Nagli, Nagli
Saledisingh, Charavas (Charawas), Shri Sardarpura (Shree Sardarpura),
Rasulpur (Rasoolpur), Dep, Barau (Bdaoo), Kumahara Ki Dhani, Leswa

Ki Dhani, Bhitera (Bheetera), Sunarli (Sunari) Shyampura, Bankoti, Paji

Khetri

Jhunjhunu

Rajasthan|
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Ki Dhani, Paji Ki Dhani Bari, Jasrapura (Jasrapur), Basant Bihar (Basant
Vihar), Devta (Deota), Rampura

Now, after careful consideration, Ministry of Power, Government of India, under section 164 of the
Electricity Act, 2003, confers all the powers to M/s Powergrid Sikar Khetri Transmission Limited for laying

above overhead transmission line, which telegraph authority possesses under the Indian Telegraph Act, 1885
with respect to placing of telegraph lines and posts for the purposes of a telegraph established or maintained,
by Government or to be established or maintained subject to following terms and conditions for installing the

above mentioned line, namely:

ii.

iil.

1v.

Vi.

Vil.

The approval is granted for 25 years.

The Applicant shall have to seek the consent of the concerned authorities i.e., local bodies, Railways,
National Highways, State Highways etc. before erection of proposed line.

The Applicant shall have to follow regulations/ codes of the Appropriate Commission regarding
transmission, O&M, open access, etc., framed under the Electricity Act, 2003.

The Applicant shall operate the line after approval of Electrical Inspector / Chief Electrical Inspector
of Central Government.

The approval is subject to compliance of the requirement of the provisions of the Electricity Act,
2003 and the rules made there under by the applicant.

M/s Powergrid Sikar Khetri Transmission Limited shall have to submit the requisite clearances to
Central Electricity Authority after obtaining the same from concerned authorities like Civil Aviation,
Defense etc., at the time of Electrical Inspection.

In case, the route of above overhead lines (or some portion of the route of above overhead line) falls
in the Great Indian Bustard (GIB) area, the applicant has to comply with the orders of the Hon’ble
Supreme Court in the petition No.838 of 2019 regarding Great Indian Bustard (GIB) case, and the
directions of the technical/expert committee constituted by the Hon’ble Supreme Court in this regard.

[F. No. 25-16/24/2025-PG]
M.V.N. VARA PRASAD, Under Secretary (PG)
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